
HIGH COURT OF JAMMU AND KASHMIR AT JAMMU 

To 

The Principal District & Sessions Judge, 
Budgam,Ganderbal, Kargil and Rajouri, 

NO:- S: I '::Lg .s-- 8.'1 t£~ Dated:- ol 'a\\ ')-p\ ~ 

Subject :-Awaiting information regarding lok Sabha Unstarred Question No. 
2354 for reply on 26th December, 2018 regarding "land-related Disputes" raised 

by Shri O.K. Suresh & Others, Hon'ble Members of Parliament. 

Sir, 

Kindly refer to this office letter NO:- 48246-79/Sts dt:- 24.12.20:1:8 on 

the subject cited above, the requisite information is still awaited despite lapse of 

one week. 

In this connection, it is again request to kindly expedite the matter 

and transmit the same to this registry yvithout any further delay so that we may 

able to communicate the requisite information to the concerned authority . 

Matter may be treated as most urgent, 

· Yours faithfully, 

NO:- f'\ J-g~-~3 f;-m 
~pytothe:-

lncharge NIC High Court of J&k, Jammu for uploading the same on the High Court 

web site. 


